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~Second Floor,

" Commercial Cezplex,, .
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Beviéw Applicatidn l_\l_,b.a .bf'19'95 jnp - Dated: 2 1 M‘AR 1995 o
,'APPL.],IC‘ATIG\]'NO. 2 1178 of 1994, |

APPLICANT S Sn.‘l Narasmha Prasad.
'st.

' 'EEsPlO\lDENTS The General Manager,felecom,Bangalore‘,

|
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|

TF

1. | sri.H.Basava Raju,Advocate,

' M.S.K.S. Building,Sirur Park Road,
| Seshadripuram,Bangalore-560 020,

: 'SubJect - Forwardlng copies of the Orders passed &g the

Central Administrative Tribunal, Bmgalrmh-38.
——XXX—

B , ‘V Please f:md enclosed Rerewith 2 copy of e Order/
Stay Order/Intcrim Ord‘er, passeé by this Tribunal in the above ,

K

; mentloned appllcatmn( ) mm&.&.




- Applicant

Y Narasimha Prasad

Advocate for Applicant

Sh H Basavaraju

In the Central Administrative Tribunal

Reviaw

Application No ;
PP in OA 1178/54

Bangalore Bench
Bangalore

ORDER SHEET

Bt 1908

Respondent
STE—

GMs Telecom, B'lore,

Advocate for Respondent

Date.

Office Notes

Orders of Tribunal
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Central Administrative Tribunal

Bangalore Bench
Bangalore



